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PREFACE

This Publication contains a brief resume of work done in the
Fourteenth Lok Sabha during the Tenth Session i.e. from the
23 February, 2007 to 17 May, 2007.

New DELHI;
June, 2007 P.D.T. ACHARY,

Asadha, 1929 (Saka) Secretary-General.
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1. DURATION OF SESSION

(1) Date of Commencement
(2) Date of Adjournment sine die
(3) Date of Prorogation

#(4) Total Number of days of Session
(5) Number of Actual days of Sittings
(6) Number of hours of sitting

* 23 February, 2007
**17 May, 2007

21 May, 2007

84

32

127 Hours 04 minutes

* The first sitting commenced with the playing of National Anthem.

** In order to enable the Standing Committees to consider the Demands for Grants
the House was adjourned on 20.3.2007 to meet again on 26.4.2007. The sitting
ended with the playing of National Song.

# On the suggestion of Ministry of Parliamentary Affairs and subsequent
recommendation of the Business Advisory Committee at its sitting held on
13.03.2007, the Lok Sabha agreed to reschedule commencement of the second
part of Budget Session from 26 April, 2007 instead of 18 April, 2007 fixed earlier
on account of Assembly Elections in Uttar Pradesh. Accordingly, sittings fixed for
Wednesday the 18th, Thursday the 19th, Friday the 20th, Monday the 23rd, Tuesday
the 24th and Wednesday the 25th April, 2007 were cancelled. The session was
adjourned sine die on 17.05.2007 instead of 22.05.2007, fixed as per the earlier
schedule. As a result, the sittings fixed for Friday the 18th, Monday the 21st and
Tuesday the 22nd May, 2007 stood cancelled.
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SUMMARY

Bills pending at the end of last Session

Bills introduced

Bills opposed at introduction stage

Bills passed by Rajya Sabha and laid on the Table

Bills passed by Rajya Sabha and returned by Lok Sabha
with amendments

Bills returned by Rajya Sabha with amendments and laid
on the Table of Lok Sabha

Bills passed

Bills negatived

Bills withdrawn

Bills—part discussed

Motions for adjournment of debate on the Bills adopted
Bills referred to Select Committee

Bills referred to Joint Committee

Bills reported by Select Committee

Bills reported by Joint Committee

Bills originated in and referred to Joint Committee by Rajya

Sabha in respect of which motion for concurrence were
adopted by Lok Sabha

Bills referred to Standing Committees by Chairman/Speaker

Bills reported by Standing Committees

Bills pending at the end of Tenth Session of
Fourteenth Lok Sabha

27
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Nil
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SUMMARY

(Private Members' Bills)
Bills pending at the end of the last session
Bills introduced
Bills withdrawn
Bills negatived
Bills removed from the Register of Pending Bills
Bills part-discussed

Bills pending at the end of the Session vide para
No. 3684 of Bulletin-Part Il, dated 5.6.2007

13

210
14

NIL
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6. MEMBERS ELECTED IN BYE-ELECTIONS

SI.  Name of Member Date when declared elected  Date of Oath/Affirmation
No. and taking of seat in House
1. Shri Vijay Bahuguna 27.02.2007 02.03.2007

2. Shri Navjot Singh Sidhu 07.03.2007

3. Shri Manik Singh 11.03.2007 20.03.2007

4.  Shri Devwrat Singh 01.04.2007

5. Shri Ghuran Ram 02.04.2007

6. Shrimati Yashodhara 11.03.2007 26.04.2007

Raje Scindia

7. Shri Vasantrao J. More

8.  Shri Haribhau Jawale 12.04.2007

9. Shri Prakash B. Jadhao
10. Shri Bhai Lal 12.05.2007 14.05.2007
11.  Shri Ramesh Dube
12.  Shri Anil Shukla Warsi 11.05.2007 15.05.2007
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MOTIONS UNDER RULES 191 AND 342

SUMMARY

No. of notices received : 895

No. of motions admitted : 279

No. of motions discussed : 01

No. of discussions completed : 01

No. of discussions remained : Nil
part-discussed

Total time taken : 01 minute
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8. OATH OR AFFIRMATION

Sl. Name of Constituency/ Oath/ Language Date of Time taken
No. Member State affirma- in which  oath/ H. M.
tion oath/ affirmation
Affirmation
made
1. Shri Vijay Tehri Garhwal/ Oath Hindi 02.03.2007 01
Bahuguna Uttarakhand
2. Shri Navjot  Amritsar/Punjab  Oath English  07.03.2007 01
Singh Sidhu
3. Shri Manik Sidhi/Madhya Oath Hindi 20.03.2007 01
Singh Pradesh
4. Shri Devwrat Rajnandgaon/ Oath Hindi
Singh Chhattisgarh
5. Shri Ghuran Palamu/ Oath Hindi
Ram Jharkhand
6. Shrimati Gwalior/Madhya Oath Hindi
Yashodhara Pradesh
Raje Scindia 26.04.2007 07
7. Shri Vasantrao Erandol/ Oath Hindi
J. More Maharashtra
8. Shri Haribhau Jalgaon/ Oath Sanskrit
Jawale Maharashtra
9. Shri Prakash Ramtek/ Oath Marathi
B. Jadhao Maharashtra
10. Shri Bhai Lal Robertsganj/ Oath Hindi 14.05.2007 01
Uttar Pradesh
11.  Shri Ramesh Mirzapur/Uttar Oath Marathi
Dube Pradesh 15.05.2007 02
12.  Shri Anil Bilhaur/Uttar Affir- English
Shukla Warsi Pradesh mation
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9. OBITUARY REFERENCES

Sl. Name of Member Date of Date of  Time Taken
No. Death/ obituary
Occurrence references H. M.
1.* Shri Manabendra Shah 05.01.2007
(Sitting Member)
2. Shri Shyamacharan Shukla 14.02.2007
(Member, Thirteenth Lok Sabha)
3. Reference to the loss of lives in 18.02.2007 23.02.2007 0 05

two bomb blasts that rocket the
Pakistan bound Attari-Samjhauta
Express near Panipat, Haryana.
4. Reference to the boat targedy in 20.02.2007
which fifteen students and three
teachers of a primary school lost
their lives when their boat
capsized in the Bhoothathankettu
reservoir of the Tahattekkad Bird
Sanctuary near Kothamangalam
in Kerala.
5.* Shri Sunil Kumar Mahato 04.03.2007 06.03.2007 0 03
(Sitting Member)
6. Shri S.N. Singh 17.02.2007
(Member, Fifth Lok Sabha)
7. Shrimati Bonily Khongmen 17.03.2007
(Member, First Lok Sabha)
8. Shri Ghamandi Lal Bansal 19.03.2007
(Member, First Lok Sabha)
9. Shri Ram Raghunath Chaudhary 06.04.2007
(Member, Twelfth and Thirteenth 26.04.2007 0 07
Lok Sabhas)
10. Reference to the terrorist attacks 11.04.2007
in Algiers which resulted in the
death of more than thirty civilians
and injuries to more than hundred
and sixty persons.
11. Reference to the terrorist incidents 11.04.2007
in Casablanca

12. Mr. Boris Nikolaevich Yeltsin 23.04.2007 27.04.2007 0 01
(Former President of the Russian
Federation)

13. Shri Chhatrapati Ambesh 04.04.2007 09.05.2007 0 04
(Member, Fifth Lok Sabha)

14. Reference to the tragic road 14.05.2007 15.05.2007 0 O1

accident in Anand district of
Guijarat resulting in death of
several people.

* House was adjourned for the day without transacting any business.
32



10. PANEL OF CHAIRMEN

P
o

. Name of Member

Date of Nomination

=N

S © o N O A ®N

Shri Giridhar Gamang

Dr. Satyanarayan Jatiya
Smt. Sumitra Mahajan

Dr. Laxminarayan Pandey
Shri Balasaheb Vikhe Patil
Shri Varkala Radhakrishnan
Shri Arjun Charan Sethi

Shri Mohan Singh

Smt. Krishna Tirath

Shri Devendra Prasad Yadav

18.3.2006
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(b)

11. PAPERS LAID ON THE TABLE
By Government ..
By Private Members ...

34



12. PETITION
Petition presented by Member — One

35
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14. QUESTIONS
(i) Starred Questions

(a) Number of Questions put down in Question
Lists for oral answer

(b) Number of Qustions orally answered
(ii) Short Notice Questions

Number of Questions put down in
Short Notice Question List

(a) Number of Short Notice Question orally answered

(b) Number of Short Notice Question Laid on
the Table of the House

(iii) Unstarred Questions

(a) Number of Questions put down in Question
Lists for written answers

(b) Number of Questions for which written answers
were laid on the Table including those put down
for oral answers but were not called for answer
or the Member was absent.

621

75

NIL
NIL
NIL

5928*

6474

* Excluding Three Unstarred Questions deleted.
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15. RESIGNATION BY MEMBERS

Sl.  Name of Member State Constituency Date on Remarks
No. which
accepted
by Speaker
1. Shri Sobodh Mohite  Maharashtra Ramtek 14.02.2007 Resigned on
14.02.2007.
Announcement
was made in the
House on
26.02.2007.
2. Shri Alemao Churchill Goa Marmugao 08.05.2007 Resigned on
08.05.2007.
Announcement
was made in the
House on
10.05.2007.
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No.
No.
No.
No.
No.
No.

SUMMARY
(Private Members' Resolutions)

of Resolutions received

of Resolutions discussed

of Resolutions adopted

of Resolutions withdrawn

of Resolutions negatived

of Resolutions on which debate

was adjourned

No.

of Resolutions part-discussed

42

11
01
NIL
NIL
NIL
NIL
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SHORT DURATION DISCUSSIONS UNDER RULE 193 ON
MATTERS OF URGENT PUBLIC IMPORTANCE

SUMMARY
No. of notices received D417
No. of discussions admitted 6
No. of discussions held 3
No. of discussions completed 2
No. of discussions remained 1

Part-discussed
Total time taken ;7 hours 11 minutes
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20. STATEMENTS

(i) Statements Made/Laid by Ministers under rule 372 and
Direction 73A during Tenth Session of Fourteenth Lok Sabha

Sl. Brief Subject Name of Minister Date Time Taken
No. H M
1 2 3 4
PART -1
1. Incident of fire due to explosion in Shri Lalu Prasad 23.2.2007 00 01
Train No. 4001 Delhi-Attari Link
Express on 18.2.2007 near Panipat
Station of Northern Railway.
*2. The package for promotion of Micro Shri Mahabir Prasad 27.2.2007 00 01
and Small Enterprises
*3. Preventive detention of Ottavio Shri Suresh Pachouri 27.2.2007 00 01
Quattrocchi in Argentina.
*4. Status of implementation of Dr. Raghuvansh Prasad  2.3.2007 00 01
recommendations contained in the Singh
20th Report of the Standing
Committee on Rural Development,
pertaining to the Department of
Drinking Water Supply, Ministry of
Rural Development.
5. Government business for the week Shri Priyaranjan 2.3.2007 00 07
commencing the 5th March, 2007. Dasmunsi
*6. Merger of Air India Limited and Shri Praful Patel 2.3.2007 00 01
Indian Airlines Limited.
7. Assassination of Shri Sunil Kumar Shri Shivraj V. Patil 7.3.2007 00 20
Mahato, M.P. in a naxal attack on 4th
March, 2007.
8. The addition of new districts under Dr. Raghuvansh Prasad  7.3.2007 00 01
the National Rural employment Singh
Guarantee Act, 2005 (NREGA).
9. Status of implementation of Dr. Raghuvansh Prasad  9.3.2007 00 01
recommendations contained in the Singh
Nineteenth Report of the Standing
Committee on Rural Development,
pertaining to the Department of Land
Resources, Ministry of Rural
Development.
10. Government Business for the week Shri B.K. Handique 9.3.2007 00 08
commencing the 12th March, 2007
11. Status of implementation of the Dr. Akhilesh Prasad Singh 12.3.2007 00 01
recommendations contained in the
14th Report (2005-06) and 19th
Report (2006-07) of the Standing
Committee on Agriculture.
12. The successful launch of the INSAT-  Shri Prithviraj Chavan 12.3.2007 00 01

4B Satellite on 12 March, 2007 from
Kourou, French Guyana.

*Laid a copy (Hindi and English versions) of the statement.
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2

3

4

*13.

14.

*15.

16.

17.

18.

19.

*20.

*21.

*22.

*23.

Correcting the reply given on
28.11.2006 to USQ No. 987 in
Hindi version by Shri Jaswant
Singh Bishnoi, M.P. regarding
Promotion of Agro and Rural
Industries in Rajasthan alongwith
the reasons for delay in correcting
the reply.

Regarding the incident of firing in
Nandigram, West Bengal on
14.3.2007.

Status of implementation of the
recommendations contained in the
12th, 14th, 15th and 18th Reports
of the Standing Committee on
Energy, pertaining to the Ministry
of Power.

Government business for the
remaining part of the first part of
the Budget Session.

Regarding the incident of naxal
attack on police force in Bijapur
Police District in Dantewada district
in Chhattisgarh in the early hours of
15th March, 2007.

Regarding incidents on 14.3.2007 in
the Nadigram Police Station Area in
West Bengal.

The announcement of bonus for
wheat for the current rabi season.

Status of implementation of the
remaining two recommendations
contained in the First Report of
Standing Committee on Agriculture
on Demands for Grants (2004-05),
pertaining to the Department of
Agriculture and Cooperation.

Status of implementation of the
recommendations contained in the
39th Report of the Standing
Committee on Finance on Demands
for Grants (2006-07), pertaining to
the Ministry of Statistics and
Programme Implementation.

Tenth Plan achievements of the
Ministry of Rural Development.

Status of implementation of the
components of Bharat Nirman
relating to Ministry of Rural
Development.

Shri Mahavir Prasad

Shri Shivraj V. Patil

Shri Sushil Kumar
Shinde

Shri Priyaranjan
Dasmunsi

Shri Shivraj V. Patil

Shri Shivraj V. Patil

Dr. Akhilesh Prasad
Singh

Shri Sharad Pawar

Shri G.K. Vasan

Dr. Raghuvansh Prasad

Dr. Raghuvansh Prasad
Singh

13.3.2007

14.3.2007

16.3.2007

16.3.2007

16.3.2007

16.3.2007

16.3.2007

19.3.2007

19.3.2007

20.3.2007

20.3.2007

0001

0005

0001

0001

00 05

00 03

00 04

0001

0001

0001

00 01

*Laid a copy (Hindi and English versions) of the statement.
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2 3

*24.

25.

26.

27.

28.

*29.

*30.

31.

*32.

*33.

PART -1

Status of implementation of the Shri Prem Chand Gupta
recommendations contained in the

fortieth Report of the Standing

Committee on Finance, pertaining to

the Ministry of Company Affairs.

Government business for the week Shri B.K. Handique
commencing the 30th April, 2007.

Regarding the successful launch of Shri Prithviraj Chavan
Polar Satellite Launch Vehicle
(PSLV-C8) on April 23, 2007.

Correcting the reply given on Shri Namo Narain
March 19, 2007 to USQ No. 2795 Meena

by Shri Madan Lal Sharma, M.P.

regarding Relocation of villages

from Sariska Reserve along with the

reasons for delay in correcting

the reply.

Regarding the Nirmal Gram Dr. Raghuvansh Prasad
Puraskar, 2007. Singh

Status of implementation of the Shri Kapil Sibal
recommendations contained in the

168th Report of the Standing

Committee on Science and Technology,

Environment and Forests, pertaining to

the Department of Science and

Technology.

Status of implementation of the Shri M.V. Rajasekhar
recommendations contained in the

Thirty-eighth Report of the Standing

Committee on Finance on Demands

for Grants (2006-07), pertaining to the

Ministry of Planning.

Government business for the week Shri P.R. Dasmunsi
commencing the 7th May, 2007.

Status of implementation of the Shri Sharad Pawar
recommendations contained in the

11th and 20th Reports of the Standing

Committee on Agriculture on

Demands for Grants (2005-06) and

(2006-07), pertaining to the Department

of Animal Husbandry, Dairying and

Fisheries.

Status of implementation of Shri Sharad Pawar
recommendations contained in the

18th Report of the Standing

committee on Agriculture on

Demands for Grants (2006-07),

pertaining to the Department of

Agriculture and Cooperation.

27.4.2007

28.4.2007

30.4.2007

30.4.2007

4.5.2007

4.5.2007

4.5.2007

4.5.2007

7.5.2007

7.5.2007

0001

00 06

0003

0001

00 02

0001

0001

00 14

0001

0001

*Laid a copy (Hindi and English Versions) of the statement.
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1 2 3 4 5

*34. Status of implementation of the Shri Oscar Fernandes 7.5.2007 00 01
recommendations contained in the
Thirteenth Report of the Standing
Committee on Labour, pertaining to
the Ministry of Labour and
Employment.

*35. Status of implementation of the Shri B.K. Handique 8..5.2007 0001
recommendations contained in the
32nd Report of the Standing
Committee on Information
Technology on Demands for
Grants (2006-07), pertaining to the
Ministry of Information and
Broadcasting.

*36. Correcting the reply given on Shri K.H. Muniyappa 9.5.2007 00 01
14th March, 2007 to USQ No. 2184
by Shri Subhash Sureshchandra
Deshmukh, M.P. regarding National
Highways in Backward and Rural
Areas alongwith the reasons for delay
in correcting the reply.

*37. Status of implementation of the Shri Kanti Lal Bhuria 14.5.2007 00 01
recommendations contained in the
9th Report of the Standing
Committee on Agriculture on
Demands for Grants (2005-06)
pertaining to the Department of
Agriculture and Cooperation.

*38. Status of implementation of the Shri Sharad Pawar 14.5.2007 0001
recommendations contained in the
15th Report of the Standing
Committee on Food, Consumer
Affairs and Public Distribution,
pertaining to the Ministry of
Consumer Affairs, Food and Public
Distribution (Department of Food
and Public Distribution).

*39. Status of implementation of the Shri Ram Vilas Paswan  14.5.2007 0001
recommendations contained in the
17th Report of the Standing Committee
on Coal and Steel.
*40. Status of implementation of the Shri Sontosh Mohan 14.5.2007 0001
recommendations contained in the Dev
178th, 180th and 190th Reports
of the Standing Committee on
Industry, pertaining to the Ministry of
Heavy Industries and Public
Enterprises.

*Laid a copy (Hindi and English Versions) of the statement.
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2 3

4

*41.

*42.

43.

*44,

*45.

*46.

*47.

*48.

Status of implementation of the Dr. Raghuvansh Prasad
recommendations contained in the Singh

Eighteenth Report of the Standing

Committee on Rural Development

on Demands for Grants (2006-07),

pertaining to the Department of Rural

Development, Ministry of Rural

Development.

Status of implementation of the Shri Kapil Sibal
recommendations contained in the

169th Report of the Standing Committee

on Science and Technology,

Environment and Forests on Demands

for Grants (2006-07), pertaining to the

Department of Scientific and

Industrial Research.

Government business for the week Shri P.R. Dasmunsi
Commencing the 14th May, 2007.

Status of implementation of the Shri P.R. Dasmunsi
recommendations contained in the

19th Report of the Standing Committee

on Coal and Steel, pertaining to the

Ministry of Mines.

Status of implementation of the Smt. Renuka Chowdhury
recommendations contained in the

170th Report of the Standing

Committee on Human Resource

Development on Demands for Grants

(2005-06), pertaining to the Ministry of

Women and Child Development.

Status of implementation of the Shri Jairam Ramesh
recommendations contained in the

77th Report of the Standing

Committee on commerce on

Demands for Grants (2006-07),

pertaining to the Ministry of

Commerce and Industry

(Department of Commerce).

Correcting the reply given on Smt. D. Purandeswari
19.12.2006 to USQ No. 3942 by

Shri GV. Harsha Kumar, M.P.

regarding Assistance to Schools

alongwith the reasons for delay in

correcting the reply.

The expansion of coverage of Dr. Raghuvansh Prasad
National Rural Employment Singh

Guarantee Act (NREGA) in

Uttar Pradesh.

14.5.2007

14.5.2007

14.5.2007

15.5.2007

15.5.2007

15.5.2007

15.5.2007

16.5.2007

0001

0001

0002

0001

0001

0001

0001

0001

*Laid a copy (Hindi and English Versions) of the statement.
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2

3 4

*49.

*50.

*51.

*52.

*53.

*54.

*55.

*56.

*57.

The status of implementation of
National Rural Employment
Guarantee Act, 2005.

Status of implementation of the
recommendations contained in the
29th, 30th and 31st Reports of the
Standing Committee on Information
Technology, pertaining to the
Departments of Information
Technology, Telecommunications
and Posts respectively (Ministry of
Communications and Information
Technology).

Status of implementation of the
recommendations contained in the
8th, 10th and 11th Reports of the
Standing Committee on Defence.

Status of implementation of the
recommendations contained in the
16th Report of the Standing
Committee on Coal and Steel on
Demands for Grants (2006-07),
pertaining to the Ministry of Mines.

Status of implementation of the
recommendations contained in

the 94th and 105th Reports of the
Standing Committee on Transport,
Tourism and Agriculture on Demands
for Grants (2005-06 and 2006-07),
pertaining to the Ministry of Shipping,
Road Transport and Highways
(Department of Shipping).

Status of implementation of the
recommendations contained in the
21st Report of the Standing
Committee on Agriculture on Demands
for Grants (2006-07), pertaining to the
Ministry of Food Processing Industries.

Status of implementation of the
recommendations contained in the
15th Report of the Standing Committee
on Coal and Steel, pertaining to the
Ministry of Coal.

Status of implementation of the
recommendations contained in the
21st and 24th Reports of the
Standing Committee on Railways.

Status of implementation of the
recommendations contained in the
Forty-fourth Report of the Standing
Committee on Finance, pertaining to
the Ministry of Company Affairs.

Dr. Raghuvansh Prasad  16.5.2007
Singh

Dr. Shakeel Ahmad 16.5.2007

Shri A.K. Antony 17.5.2007

Shri Sis Ram Ola 17.5.2007

Shri K.H. Muniyappa 17.5.2007

Shri Subodh Kant Sahai  17.5.2007

Dr. Dasari Narayana 17.5.2007
Rao

Shri R. Velu 17.5.2007

Shri Prem Chand Gupta  17.5.2007

00 01

00 01

00 01

0001

00 01

00 01

00 01

00 01

0001

*Laid a copy (Hindi and English Versions) of the statement.



(ii) Matters Under Rule 377

Position regarding receipt of replies from Ministries during Fourteenth

Lok Sabha (as on 31.05.2007)

Session Total Number No. of replies Pending  Percentage
of Matters sent to members of replies
raised by Ministers and sent to
copies endorsed members
to Lok Sabha by the
Secretariat Ministers

First Session 35 35 Nil 100.00

(2.6.2004 to 10.6.2004)

Second Session 220 219 01 99.55

(5.7.2004 to 26.8.2004)

Third Session 188 188 Nil 100.00

(1.12.2004 to 23.12.2004)

Fourth Session 365 362 03 99.17

(25.2.2005 to 13.5.2005)

Fifth Session 273 270 03 98.90

(25.7.2005 to 30.8.2005)

Sixth Session 265 261 04 98.49

(23.11.2005 to 23.12.2005)

Seventh Session 435 413 22 94.94

(17.2.2006 to 23.5.2006)

Eighth Session 232 177 55 76.29

(24.7.2006 to 25.8.2006)

Ninth Session 264 120 144 45.45

(22.11.2006 to 19.12.2006)

Tenth Session 324 51 273 15.74

(23.02.2007 to 17.05.2007)

Total 2601 2096 505 80.58
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(iii) Statement showing the time lost owing to interruptions in the
House during Tenth Session of Fourteenth Lok Sabha

Date Time lost due to  Time lost due to Remarks
interruptions adjournment of
H. M. the House
following
interruptions
H. M
1 2 3 4
26.02.2007 0.02 04.56 Interruption started at 11.02 hrs.

and continued upto 11.04 hrs. At
11.04 hrs. Lok Sabha was
adjourned to meet at 12.00 hrs.

Interruption started again at 13.04 hrs.
and due to continuous interruption
Lok Sabha was adjourned for the
day.

27.02.2007 0.02 05.55 Interruption started at 11.01 hrs.
and continued upto 11.03 hrs. At
11.03 hrs. Lok Sabha was
adjourned to meet at 12.00 hrs.

The House met at 12.00 hrs.
However, at 12.02 hrs,,
interruptions started and the
Lok Sabha was adjourned for the
day.

01.03.2007 0.03 01.57 At 11.00 hrs. when the House met
interruptions started and continued
upto 11.03 hrs. At 11.03 hrs. the
Lok Sabha was adjourned to meet
at 11.30 hrs.

At 11.30 hrs., when the House
met, interruptions started again
and the House was adjourned upto
14.00 hrs.

02.03.2007 0.04 05.42 Interruption started at 11.03 hrs.
and continued upto 11.06 hrs. At
11.06 hrs. Lok Sabha was
adjourned upto 11.30 hrs.

At 11.30 hrs., when the House
met, interruptions started again
and continued upto 11.31 hrs. At
11.31 hrs. Lok Sabha was
adjourned upto 12.01 hrs.
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4

1 2 3
07.03.2007 0.28 —
13.03.2007 0.05 01.26
15.03.2007 0.14 05.44

The House met at 12.01 hrs.
Interruptions started at 12.12. hrs.
and due to continuous interruption
Lok Sabha was adjourned for the
day.

The Lok Sabha met at 13.51 hrs.
Inerruption started at 13.53 hrs.
and continued upto 14.27 hrs.

Interruption started at 14.31 hrs.
and continued upto 14.32 hrs.

At 12.04 hrs., when Lok Sabha
met, interruption started and due
to interruption the House was
adjourned upto 12.15 hrs.

Interruption started at 12.15 hrs.
and continued upto 12.16 hrs. At
12.16 hrs. Lok Sabha adjourned
upto 13.00 hrs.

Interruption started at 14.00 hrs.
and continued upto 14.01 hrs. At
14.01 hrs. Lok Sabha adjourned
upto 14.30 hrs.

Interruption started at 14.30 hrs.
and continued upto 14.31 hrs. At
14.31 hrs. Lok Sabha adjourned
upto 14.45 hrs.

Interruption started at 11.00 hrs.
and continued upto 11.07 hrs. At
11.07 hrs. Lok Sabha adjourned to
meet at 12.00 hrs.

At 12.00 hrs. the Lok Sabha met.
Interruption started at 12.02 hrs.
and continued upto 12.05 hrs. At
12.05 hrs. Lok Sabha was
adjourned upto 12.30 hrs.

Interruption started at 12.30 hrs.
and continued upto 12.32 hrs. At
12.32 hrs. Lok Sabha adjourned
upto 14.00 hrs.

Interruption started at 14.00 hrs.
and continued upto 14.02 hrs. At
14.02 hrs. Lok Sabha adjourned
for the day.
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1

4

16.03.2007

19.03.2007

20.03.2007

26.04.2007

0.1

0.04

0.07

0.06

03.00

05.38

05.23

0.54

Interruption started at 11.00 hrs.
and continued upto 11.03 hrs. At
11.08 hrs. Lok Sabha was
adjourned upto 12.00 hrs.

Interruption started at 12.00 hrs.
and continued upto 12.06 hrs. At
12.06 hrs. Lok Sabha was
adjourned upto 12.30.

Interruption started again at 12.30
hrs. and continued upto 12.32 hrs.

At 12.51 hrs. due to interruptions
Lok Sabha was adjourned upto
15.30 hrs.

Interruption started at 11.01 hrs.
and continued upto 11.05 hrs. At
11.05 hrs. Lok Sabha was
adjourned upto 12.00 hrs.

At 12.17 hrs. due to interruption
Lok Sabha was adjourned for the
day.

Interruption started at 11.03 hrs.
and continued upto 11.05 hrs. At
11.05 hrs. Lok Sabha adjourned
upto 12.00 hrs.

Interruption started at 12.20 hrs.
and continued upto 12.23 hrs. At
12.23 hrs. Lok Sabha adjourned
upto 16.00 hrs.

Interruption started at 16.05 hrs.
and continued upto 16.06 hrs. At
16.06 hrs. Lok Sabha adjourned
upto 16.30 hrs.

Interruption started at 16.32 hrs.
and continued upto 16.33 hrs. At
16.33 hrs. Lok Sabha adjourned
for the day.

Interruption started at 11.16 hrs.
and continued upto 11.18 hrs. At
11.18 hrs. Lok Sabha adjourned
upto 12.00 hrs.

Interruption started at 12.44 hrs.
and continued upto 12.48 hrs. At
12.48 hrs. Lok Sabha adjourned
upto 14.00 hrs.
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27.04.2007

30.04.2007

03.05.2007

04.05.2007

07.05.2007

08.05.2007

0.04

0.19

0.05

0.03

0.23

0.07

0.09

0.13

0.20

0.32

02.31

01.55

Interruption started at 12.47 hrs.
and continued upto 12.51 hrs. At
12.51 hrs. Lok Sabha adjourned
upto 14.00 hrs.

Interruption started at 12.11 hrs.
and continued upto 12.30 hrs.

At 17.47 hrs. due to interruption
Lok Sabha was adjourned for the
day.

Interruption started at 12.09 hrs.
and continued upto 12.10 hrs. At
12.10 hrs. Lok Sabha was
adjourned upto 12.30 hrs.

At 12.30 hrs. the House met.
Interruption started at 12.31 hrs.
and continued upto 12.35 hrs.

Interruption started at 12.25 hrs.
and continued upto 12.28 hrs. At
12.28 hrs. Lok Sabha was
adjourned upto 13.30 hrs.

The Lok Sabha met at 11.00 hrs.
At 11.01 hrs. interruption started
and continued upto 11.06 hrs. At
11.06 hrs. Lok Sabha adjourned
upto 12.00 hrs.

Interruption started at 12.05 hrs.
and continued upto 12.12 hrs. At
12.12 hrs. Lok Sabha adjourned
upto 14.00 hrs.

Interruption started at 14.01 hrs.
and continued upto 14.12 hrs. At
14.12 hrs. Lok Sabha adjourned
upto 15.00 hrs.

Interruption started at 11.00 hrs.
and continued upto 11.04 hrs. At
11.04 hrs. Lok Sabha adjourned
upto 12.00 hrs.

At 12.00 hrs., when the House
met, interruptions started again
and due to interruption Lok Sabha
was adjourned at 12.01 hrs. to
meet at 14.00 hrs.
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Interruption started at 15.00 hrs.
and continued upto 15.02 hrs.

Interruption started at 12.07 hrs.
and continued upto 12.08 hrs. At
12.08 hrs. Lok Sabha adjourned
upto 14.00 hrs.

Interruption started at 14.00 hrs.
and continued upto 4.02 hrs. At
14.02 hrs. Lok Sabha adjourned
upto 15.00 hrs.

Interruption started at 15.02 hrs.
and continued upto 15.04 hrs. At
15.04 hrs. due to interruption
Lok Sabha was adjourned for the
day.

Interruption started at 11.02 hrs.
and continued upto 11.05 hrs. At
11.05 hrs. Lok Sabha was
adjourned upto 12.00 hrs.

When the House met at 12.00
hrs., interruption started again
and continued upto 12.03 hrs. At
12.03 hrs. Lok Sabha was
adjourned for the day.

Interruption started at 11.02 hrs.
and continued upto 11.06 hrs. At
11.06 hrs. Lok Sabha adjourned
upto 11.20 hrs.

At 11.20 hrs. when the House
met, interruptions started again
and continued upto 11.22 hrs. At
11.22 hrs. the House was
adjourned upto 12.00 hrs.

Interruption started at 12.12 hrs.
and continued upto 12.14 hrs. AT
12.14 hrs. Lok Sabha was
adjourned to meet at 14.00 hrs.

At 14.01 hrs. the House met. At
14.10 hrs. due to interruption
Lok Sabha was adjourned for the
day.

Interruption started at 12.44 hrs.
and continued upto 12.47 hrs. At
12.47 hrs. Lok Sabha was
adjourned upto 14.00 hrs.
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1 2 3 4

16.05.2007 0.06 03.46 Interruption started at 12.32 hrs.
and continued upto 12.36 hrs. At
12.36 hrs. Lok Sabha adjourned
upto 14.00 hrs.

Interruption started at 14.06 hrs.
and continued upto 14.08 hrs.

At 14.38 hrs. due to interruptions
the Lok Sabha was adjourned for
the day.

17.05.2007 0.19 0.39 Interruption started at 12.07 hrs.
and continued upto 12.21 hrs. At
12.21 hrs. Lok Sabha was
adjourned upto 13.00 hrs.

Interruption started at 14.18 hrs.
and continued upto 14.21 hrs.

Interruption started at 15.31 hrs.
and continued upto 15.33 hrs.

Total 3.14 66.59 70.13

Time calculated on the basis of normal time of the House i.e. from 11.A.M. to 1 P.M.
and from 2 P.M. to 6 P.M.



(iv) Statement indicating Matters of Urgent Public Importance
Raised (i) after Question Hour, and (ii) before the adjournment of
the House for the day during Tenth Session of
Fourteenth Lok Sabha

Date Number of Matters Number of Time Taken
raised Members who H M.
spoke
23.02.2007 NIL NIL NIL
26.02.2007 NIL NIL NIL
27.02.2007 NIL NIL NIL
28.02.2007 NIL NIL NIL
01.03.2007 12 12 0 23
02.03.2007 NIL NIL NIL
06.03.2007 NIL NIL NIL
07.03.2007 NIL NIL NIL
08.03.2007 NIL NIL NIL
09.03.2007 NIL NIL NIL
12.03.2007 05 05 0 06
13.03.2007 22 33 0 45
14.03.2007 22 46 0 43
15.03.2007 NIL NIL NIL
16.03.2007 09 09 0 16
19.03.2007 NIL NIL NIL
20.03.2007 NIL NIL NIL
26.04.2007 04 21 0 39
27.04.2007 10 17 0 30
28.04.2007 07 14 0 21
30.04.2007 13 20 0 48
03.05.2007 15 15 0 27
04.05.2007 01 01 0 03
07.05.2007 11 19 0 30
08.05.2007 NIL NIL NIL
09.05.2007 NIL NIL NIL
10.05.2007 NIL NIL NIL
11.05.2007 NIL NIL NIL
14.05.2007 NIL NIL NIL
15.05.2007 18 30 1 04
16.05.2007 NIL NIL NIL
17.05.2007 07 21 0 25
Total 156 263 07 00
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21. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS TRANSACTED DURING THE TENTH SESSION OF
FOURTEENTH LOK SABHA

Business Time taken Percentage of the
total time taken

H M

President's Address 12 43 10.00

BILLS

(a) Government Bills *20 53 16.44

(b) Private Member's Bills 02 30 1.97

BUDGETS—

(a) Railway Budget 13 49 10.87

(b) General Budget 34 41 27.30

CALLING ATTENTION NOTICES 02 25 1.91

DISCUSSIONS—

Short Duration Discussions (Rule 193) 07 1" 5.65

Discussion under Rule 191 00 01 0.01

MATTERS OF URGENT PUBLIC IMPORTANCE 06 58 5.48

MATTERS UNDER RULE 377 00 30 0.40

MOTION—

Motions under Rule 388 00 20 0.26

QUESTIONS 13 22 10.51

RESOLUTIONS—

(a) Statutory Resolutions * —

(b) Private Members' Resolutions 03 06 2.44

STATEMENTS—

Rule 372 and Direction 73A 02 05 1.64

OTHER MATTERS such as Oath or Affirmation, 06 30 5.12

Papers laid on the Table, Obituary References,

Questions of Privileges, Points of Order, Personal

Explanations etc.

TOTAL 127 04 100

* Joint discussion took place on certain Statutory Resolution [vide Statement No. 16 S. No. (ii)]
and Motion for consideration of connected Government Bill [vide Statement No 2 S. No. 3].
Time taken on joint discussion has been shown under Government Bills.
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22. VACATION OF SEATS

SI. No.

Name of Member, Constituency and

State

Date on which
seat became
vacant

Remarks

Shri Manabendra Shah

(Tehri Garhwal—Uttarakhand

Shri Subodh Mohite
(Ramtek—Maharashtra)

Shri Sunil Kumar Mahato
(Jamshedpur—Jharkhand

Shri Alemao Churchill
(Marmugao—Goa)

05.01.2007

14.02.2007

04.03.2007

08.05.2007

Died on 05.01.2007
Obituary Reference
was made in House on
23.02.2007

Resigned on
14.02.2007. Accepted
by H.S. on 14.02.2007.
Announcement was
made in House on
26.02.2007

Died on 04.03.2007.
Obituary Reference
was made in House on
06.03.2007

Resigned on
08.05.2007. Accepted
by H.S. on 08.05.2007.
Announcement was
made in House on
10.05.2007.

MGIPMRND—2658L.S—23-7-2007.
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